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1301. SHRI ARJUN SINGH BRA-
DORIA: Will the Minister of RAIL-
WAYS be pleased to state: 

(a) whether Government haft 'or-
mulated any Rules for the recognition 
of Railway Booking ~ta on the 
Indian Railway; 

(b) if so, whether Government Ere 
aware that some ot these Rules are 
being resented by the Travel Agents; 
and 

(c) if so, Government's reaction 
thereto? 

THE MINISTER OF RAILWAYS 
(SHRl C. M. POONACHA): (a) Travel 
agents obtain recognition from the 
Ministry of Transport and Civil Avia-
tion, Department of Tourism. U, after 
obtaining such recognition, a travel 
agent applies to the Ministry of Rail-
ways for appointment as agent for the 
sale of railway tickets, the applica-
tion is considered, keeping In view the 
soundness of the firm and the ade-
quacy of its resources and the Rail-
ways' own need for such agencies. U 
the applicant is appointed agent, he 
executes an agreement with the Rail-
way. 

(b) and (c). There is no question of 
the travel agents recenting any of the 
terms and conditions attached to such 
appointment and accepted by them. 

They do make, from time to time, 
representations requesting for libera-
lization of certain terms and such 
representations are given very careful 
consideration. 

Export of Animal Bone PowQr 

1302. SHRl D. R. PARMAR: Will 
the Minister of COMMERCE be pleas-
ed to state: 

(a) the countries to which the ani-
mal bone powder is being exported; 

(b) the quantities exported during 
the last three years, country·wise, Ilnd 
the amount of foreign exchange earn-
ed thereby; and 

(c) the name of the State which ex-
ported its maximum quantity? 

THE DEPUTY MINISTER !N 'l'HE 
MINISTRY OF COMMERCE (SHRl 
MOHO. SHAFl QURESHI): (a) and 
(b). Animal bones powder is not 
separately classified in the Revised 
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indian Trade Classification. How. 
ever, a statement showing country_ 
wise export of crushed bones an!} 
bones-grist during 1964-65, 1965-66 
1966-67 and Apri1-Qctober 1967 if 
laid on the Table of the House. 
[Placed in Library. See No. LT-159 
68]. 

(c) Export statistics is not main-
tained state-wise. 

Curtailmf'.Jlt Of RlIDII1D&" Time of tralu 
between Delhi and Ahmedabad 

1303. SHRI D. R. PARMAR: Will 
th" Minister of RAILWAYS be pleas-
ed to state: 

(a) whether there is a proposal for 
the curtailment of six to eight hours 
in the present running times of trains 
from Delhi to Ahmedabad; and 

(b) if so, whether the Cime·limit 
will be curtailed by increasing the 
present speed of the existine Express 
and Mail trains or by introducing a 
speedy train? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): (iI) No. 

(b) Does not arise. 

a e l~er  Amenities between 
KhararP1U' and Khurda Road 

(b) A statement 'A' showine the 
details of the various passeneer arne 
nity works undertaken during 1966-67 
is laid on the Table of the House. 
[Placed in Libraru. See No. i,.T-160/68.] 

(c) Yes. A statement 'B' h~ in  
the details of the various passcneer 
~manit  works proposed during 1967-
,a and 1968-69 is laid on the TabJe Gf 
the House. [Placed in Libra11l. See 
No. LT-160/i8J. 

Kupee. Payment Alrreemeats 

1305. SHRI S. KUNDU: Will the 
Minister of COMMERCE be pleased to 
state: 

(a) the amount of foreign trade in 
terms of rupee carried on by ~"el II 
ment durine the year 1967 !l.'ld the 
comparative figures of such trade dm-
ing the years 1964, 1965 and 19b6 
calculated at pre-devaluation price; 

(b) whether there is a fall in f~e' 
ign trade during 1967 as compared to 
the precec!ine three years; 

(c) if so, the items in respect 01 
. bieb there has been a fall in the 

.rade and the reasons therefor; and 

1304. SHRI S. KUNDU: Will thel (d) the steps taken by GovernmEnt 
Minister of RAILWAYS be pleased to to boost the foreign trade? 
state: 

(a) whether the Railways had 
undertaken any scheme for improvir:g 
passenger amenities between Kharag-
pur and Khurda Road Railway SIlI-
Cions on the South Eastern RailWaY 
during the last financial year; 

(b) if so, the details of the schemes 
undertaken; and 

(c) whether there is &ny provision 
for the above purpose during the 
comine financial year, if so, the 
details thereof? 

THE MmiSTEft OF RAILWAYS 
(SHRI C. M. POONACHA): (a) ~  
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THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRl 
MOHO. SHAFI QURESHI): (a) 
Amount Of foreign trade carrie.d on 
by India with the East European 
1964, 1965 and 1966 calculated at pre-
payment agreement during the year 
1967. as also for the years 
countries with whicb there exist rupee 
devaluation price is given in the 
statement laid on the Table of the 
House. [Placed in Librarll. See No. 
LT-161/68.] 

(b) Ii will be seen from the st.alt!-
ment that there has been some fall 
in our foreign trade with the rupee 
payment countries. This faU, however. 
has ibeen because of diminution of our; 




